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17.%9 In. 
PRICE OF RICE ALLOTrED TO 

KERALA· 

SHRI P. GOPALAN (Tellichcrry) : Sir, 
there is now a controversy going on with 
the Central Government and the State 
Government of Kerala with regard to the 
issue of price for the food supplied by 
the Centre to the State. It has been claim· 
ed by the Central Government that the 
Central Government is incurring heavy loss 
by way of >upply of food articles to the 
Stale <'f Kc'ala. On Ihe olher hand. thc 
Kerala (im c n c~t has "ecently pointed 
oul H,.,: .he Ccnl.-al Government is deriv-
ing milch profit h\' way of supplying fc'cd 
to Ke .. " la. Therefore. I' thought it neces-
sary l.) i ~ Ihis di,clI".jon and Ret the 
real Ny·i" ion clarified I rom the minister. 
The 'i,,",. iOIl is whcthn Ihe Cenlral Gov-
ernment i" tin ~ profit out of the suf(crw 

ings lmd mi,eries of the Kerala people. If 
th'lt is correct. then I have no hesitation 
10' (.'::;1 ';. G(I\'Crnmenl a Government nf 
black -'. ctcer.. 

The,' are certain figures given by MI'. 
Shir •. ' 'IIr Minister, regarding the pro-
CUrt·, ~ ic s of rice from Andhra and 
Mac he procurement price of coarse 
pad, f Andhra Pradesh origin is 
Rs. "r quintal and of Madra> 
orig ". 43. It means. the pro-
CUrt price of coarse rice of Andhra 
origl i·. Rs. 69 and of Madras 
origi;. '. 64.50. Let us add to this the 
railw. J reight and other iDl:idcntals which 
will c, : to Rs. 8 per quintal. It ('omes 
to as. 77 for coarse rice of Andhra origin 
and K 72.S0 for Madras. Let us ace 
wbat ;. the price fixed for coarse rice IUp-
plied by the Ceutral Government to 
Kerala It is Rs. 96 per quintal. So, 
lbere is II difference of Rs. 19 to Rs. 23 
per quintal. This bears clear proof to the 
fact that the Central Government is dcriv-
inti profit out of tbe sufferings and miseries 
.of the Kerala people. 

"Half-an-Hour Discussion. 

The actual ex-depot price, iacllllliq rail-
way frei&ht and other iQcidantala, aline 
variety of rice is RI. 90 for AIId1ue oriIin 
aad Rs. 80 for Madru oriaiD. But the 
price charged for the flae rice 8UP1'1iocl io 
KeraIa is as. 110 per quiDtaI. Here Ilso 
there is a differeuce of as. 20 io JlL 30 
per Quintal. Here also the Central Govern-
ment is making a profit. 

Let us t,lke superfine variety of rice. The 
procurement price of superfine rice is 
Rs. lOS for Andhra origin, includiq rail-
way freight and other incidentals. It is 
sold to Kerala at Rs. 135. I have ,quoted 
Ihe,e figures given by the minister bim-
self 10 slww that the Central Government 
is making a profit and therefore, I wisb 
10 call this Government a Government of 
blackmarketecrs. This bears cleIIr proof 
10 the facl thaI out of the sufferings and 
poverly of the people of Kerala, which is 
deficit in foodgrains, the Central Govern-
ment is making profit by supplying rice at 
a higher price. I want the minister to 
make the position clear regarding this 
charge_ The Stale Government also has 
made Ihe same charge that the Central 
Government is indulging in profitccrinl and 
hlackmarketing as far as food supplies to 
Kerala are concerned. 

Let us see during the last three years 10 
what extent the price of rice has been 
raised by the Central Government. Up to 
December, 1964. the price of cOBne sup-
plied to Kerala was R,s. 43 per quiDtal. 
The first revision was made in January, 
1965 from Rs_ 43 to Rs. 63. That 
was the first revision. The IIIXIIId 
revision was made in November 1965. It 
was raised from Rs. 63 to Rs. 66. The 
third revision was made in June 1966. 
It was raised from Rs. 66 to &S. 69. The 
fourth revision waS made in December 
1966. But at that time it was not ialple-
mented and it was implemeutcd after the 
U.F. Government came into power in 
Kerala in March 1967. But the revilion 
was announced in December 1966. It was 
raised from Rs. 69 to Rs. 80 per qalntal 
for the coarse variety of rice. a-tIy. 
Sir, another revision has also taken place 
-the fifth revision within a period of tllree 
years. According to this receat rc1lUion 
the price has gone up to RI. 96 from 
Rs. 80. 
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Let us see to what extent durina the 
last three years the pril:e of coarse variety 
of rice which has been supplied to our 
State hila been raised by the Central Gov-
erDlllCDt. It has been raised by 122 per 
cellt during the last three years. This is 
not done by the blackmarketeers or pro· 
fiteen. This has been done by the Cen-
tral Government. The Government has 
beeII telling very much about bringing 
down the' (Kices etc. What have they 
doae with regard to the rice supplied to 
the Slate by the Centre? As I said, they 
have increased it by 122 per cent during the 
last three years. Naturally, this will 
affect the COSt of living of the people. The 
price rise in the case of foodgrains and 
oI1Icr essential articles will directly affect 
the people and they will haVe to suffer a 
lot because of this. 

Sir, I charge this Government that this 
Govemment has raised the price of rice 
supplied to our State to the extent of 122 
per cent, and that too for the coarse 
variety of rice, during the short period of 
three years. I want to know whether the 
procurement price of paddy bas gone up 
to such an extent during the same period. 
Tbe hon. Minister, Sbri Jagjiwan Ram 
when he intervened in the debate on the 
President's Address said that the people 
of Kuala have been saying that the price 
of rice has been increased-that is tbe 
grievance of the people of Kerala-and be 
tried to justify it on the ground that a 
reasonable price has to be given to the 
cultivators in Andhra as well as in Madras. 
Our complaint is not against the cultivators 
in Andhra or Madras. Our complaint is 
against this Government. This Govern-
ment is the exploiter. The price that 
you are taking from the State Government 
does not directly go to the hands of the 
cultivators in Andhra or Madras. It goes 
to the exchequer of this Government and 
the unique distinction of making revenue 
Ollt of blackmarketing goes to our Food 
Minister, Shri Jagjiwan Ram. 

THE MINISTER OF FOOD ANI:: 
AGRiCULTURE (SHRJ JAGJlWAN 
RAM): Sir. I rise \0 a point of crder. 
He said that blackmarket money goes to 
Shri Jagjiwan Ram. 

SHin RANDHIR SINGH (Rohtak): 
We PlOtest against thi •. 

MR. SPEAKER: I would request Shri 
Gopalan to explain. 

SHRI P. GOPALAN: I have given the 
figures supplied by the Food Ministry. The 
hon. Minister did Dot bear them and that 
is why he is taking this objection. I am 
not making a personal charge. He is in 
charge of the Ministry of Food and Aari-
culture and that is why I have mentioned 
his name. (Interruptions). 

SHRI C. K. CHAKRAPANI (Ponnani): 
It is because of his guilty conscience that 
be IS protesting. 

SHRI JAGJlWAN RAM: Only those 
who are in charge of black marketing can 
say. . .. (Interruptions). 

MR. SPEAKER: These interruptions 
will make it worse. It will not help the 
debate. 

SHRI P. GOPALAN: The Kerala Gov-
ernment took a firm decision Dot to in-
crease the price of rice. Our State Govem-
men! has decided to take upon itself the 
burden of Rs. 18 crores for subsidising the 
supply of food articles. 

SHRI JAGJlWAN RAM: Nobod) 
objected to it. 

SHRI P. GOPALAN: We can see the 
difference between two governments-ooe 
government is making a profit from the 
suffering and poverty of the people while 
another government is .ubsidising the sup· 
ply of food and thereby undertaking a 
heavy financial burden to alleviate th,' 
suffering, of the people. The distinction 
can ~ sccn very clearly. 

Now the Central Government is resort· 
ing 10 the method of playing with st tistic~ 

and figures. A specific question was asked 
by Shri E. K. Nayanar about the quantity 
of rice allotted to Kerala State during the 
period from November 1967 to January 
196M. The Minister gave the reply: 

"The total allotment of rice made 
from the Central pool to the Food 
Corporation of India in Kerala for the· 
period November 1967 to January 1968 
was 1.37 lakhs." 

On the same day, in reply to another 
question by St:rj Kachwai, the Ministel 
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3&1 placed II statement on the Table in 
which lie i1BS stated that during the same 
period, from November 1967 to 1 anuary 
1968 : 

"The total allotment made to Kerala 
was 90,400 tons of rice". 

Ibis answer was given on the same day. 
At one place it is mentioned as 1.37 
lills tons and at another place as 90,400 
IonS. 

MR. SPEAKER: He should conclude 
now if he wants the Minister to reply. I will 
adjourn the House at 6 O'Clock irrespec-
tive of whether the Minister replies or 
not. 

SHRI A. SREEDHARAN (Badagara): 
Sir, on ,; number of occaGions in the past 
you have extended tbe time. So, you 
should not be so strict now. 

MR. SPEAKER: J will give opportu· 
nity to one or two more members to put 
questions, provided be ·concludes now. 
Otherwise, there will be no time. 

SHRI BIMALKANTJ GHOSH (Seram-
pore): Sir, on a point of order. There 
is no quorum in the House. 

MR. SPEAKER: The bon. Member 
may resume his seat. The quorum is be-
ing challenged. The bell is being 1'WIg •• 
Now there is quorum. He may continue 
his speech. 

SHRI P. GOPALAN: At one place he 
bas stated 1,37,000 tonnes and at another 
place be has stated 90,400 tonnes. There 
is reason for the Minister to make a state-
ment like that. He wants to create con-
fusion in the minds of the people. He 
wants to create the impression that the 
Central Government is giving more rice to 
Kerala and the State Government is not 
DIStributing it through the ration shops. 
That has been the impression created in 
tbe minds of a section of the people in 
Kerala. The Congressmen are propapting 
this impression and you want to grease the 
wbeels of the Congress propa8Bnda machi-
nery in Kerala; that is wby you are making 
these false statements. That is the main 
reason you are making these statements. 
Therefore I would like to submit that this 
Government has increased the price and 
the GoverDIDent shoufd come forward to 

help a State like Kerala whicb bas been 
a deficit State. 

SHRI JAGJIWAN RAM: Why 7 

SHRI P. GOPALAN: You kDoW very 
well that our cultivators are cultivatiDg 
cash crops and we are earning forcip ex-
cbange. 

MR. SPEAKER: Now you aro going 
inlo olher subjecL'. PleaSe resume ,our 
seal. 

SHRI P. GOPALAN : I request that the 
Minisler has to take into consideradoD all 
the'e "'pects and clarify the poIition. 

MR. SPEAKER: Whoever wull to 
participate in a half-an-hour diSClllllon is 
expected to give his name. That is the 
rule that we have been following. If there 
are more names, they are balloted and 
only five names are put. But I have only 
one name from the office, that of Shri 
Kanwar Lal Gupta, who alone haa pn 
notice. I will request him to speak. I 
cannot help it. 
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THE MINISTER OF STATE IN THE 
MIN'STRY OF FOOD, AGRICULTURE. 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE): Mr. Speaker, Sir, the hon. 
Member Shri P. Gopalan bas raised the 

(H.AH. Dis.) 

discussion in resard to price rise in 1'III(IeI:t. 
of supplies of rice to Kerala. Had he 0II1y 
raised this point and made IOIIle BlJIPI-. 
tions, I think, it would have been a wel-
come debate. 

Sir, while making observutioDS on this, 
he levelled very fantastic charges. He 
misquoted facts and distorted his entire 
case. It is totally absurd to say that the· 
Central Government is indulging in pro-
fiteering in this. In fact. the Kerala Gov-
ernment itself which procures rice from 
the farmers of Kerala has to pay to the 
farmers of Kerala the price, almost the 
ex-mill price, of Rs. 103 per quintal while 
the Central Government is supplying rice 
to Kerala at Rs. 96 per quintal. That 
means the procurement price which the 
Kerala Government is compelled to pay to 
their own furmers is higher than at which 
we arc supplying rice to Kerala. 

SHRI K. ANIRUDHAN (Chirayinkil): 
He is misleading the House. They are 
not paying Rs. 103 per quintal. 

SHRI ANNASAHIB SHINDE: I am 
not misleading. It is ex-mill price includ-
ing the processing charges. etc. 

SHRT K. ANJRl,1DHAN: It is Rs. 65. 

SHRI ANNASAHIB SHINDE: That ~ 
paddy. 

SHRI P. GOP ALAN: If it is Rs. 65, 
will it come to Rs. 103 per quintal? 

SHRI ANNA SAHIB SHJNDE: It 
comes to Rs. 103 per quinlal. I am pre-
pared to submit it to any scrutiny. Other-
wise, you will have to withdraw what YOIl 
have said. 

Sir. Ihe point is, all along. on the floor 
of the House. some charges are made that 
the Central Government is discriminating 
in rcgard to the ~  of rice to Keraill. 
I think. that is not true. It is completely 
unfounded. The Government of India has 
taken 11 decision in regard to the price 
of rice for the whole countrv and not for 
Kera la alone. The principle on which the 
price is based is that the prices of all 
thc rice supplied from various States are 
"ouleti IOllelher and the pooled economic' 
cost is arrived at and it is at that price 
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that rice is supplied to Kerala. Kerala 
is DOt the only State. If We do not follow 
'this principle and if we supply rice from 
Andhra'State, it will be at a different 
price; if we supply rice from Madras, it 
will be a different price and if we supply 
from Madbya Pradesh. it will be a differ-
'ent price. Take the case of Madhya Pra-
desh. About the rice which we procure in 
Madh}'a Pradesh and the Food Corpora-
tion is supplying to Kerala, the economic 
cost come< to R •. 101 plus some paise 
per quintal. That means it is higher if 
we take the case of Madhya Pradesb. 
(/nterrrlplioll). I am prepared to give the 
figure'. That rice is being supplied by 
the Centre at Rs. 96 per quintal. Even 
then, indirectly. some element of subsidy 
i. involved in that. If all-India prices arc 
taken into consideration. it comes to Rs, 96 
per quintal. 

Now. in order to ~ o c any misunder-
standing in regard to tbe price structure, I 
would  like to explain tbe detailed break-up 
of the price at which rice is supplied to 
Kerala. Take. for instance, Andhra Pra-
de.h. We procure rice at Rs. 75.09 per 
quint:.1 includinl( the cost of j!unnv bag. 
The railway freight comes to Rs. 3.72 p.: 
the Hndling charges come to Rs. 4.16 p.: 
the bonus which is paid by the Central 
Government to the State Government 
come.« to Rs, 4.75 p. and other incidentals 
come to Rs. 3.50 p. That comes to 
R •. 91.:!O p. That is fron, Andhra Pra-
desb. In the case of Madras. thOllgh 
Madras is closer to Kerala. the economic 
cost comes to Rs. 91.69 p. on the same 
lYolsis. In regard to Madbya Pradesh. it 
comes to Rs. 101.95 p. The All Indil' 
pooled economic price, on the basis of tbe 
economic cost of indigenous rice. at which 
rice is supplied to Kerala comes to Rs. 96. 

Then. this is not the complete picture 
hecause we import rice from outside and 
the major portiOn of inlported rice is 
supplied to Kerala. In the international 
marke!, the prices have j!one up very hi!:h 
and the economic cost of rice purcha!Cd 
in the international market comes to Rs. 
135 a quintal. That means, on tach quin-
tal of rice tbat i. supplied to Kerala. 
We pay the subsidy to the extent of lb. 39. 
So, the total cost of subsidy comes to R •. 5 
crores as far as inlported rice is con-

(H.AR_ Dis.) 

cerned, taking into coasidmltion only the 
rice suppliee made to ICeraIa. S-alllUlll-· 
ing for the sake of argument, that ill re-
gard to some marginal quantities supplied 
from Andbra Pradesh, the Centre seta 
something. if we look at the total, the 
amount of subsidy which is even now borne 
by the Central Government comes to Rs 5 
crores. 

So. it is entirely false to suuest that 
the Centre is profiteering out of this. It 
is all rigbt to suggest that we should make 
available foodgrains to the people at a 
very cheap price. But after 'ill, it is a 
question of the financial capacity of the 
Centre to bear thi, burden. Last year, 
having a subslantial SUbsidy for  tbe vari-
ous foodl'mins supplied to the V'.uious 
States. the total amount came to Rs. 134 
cro,'cs. If. thi, year. we had continued the 
subsidy for the whole country, tbe subsidy 
amount would have gone to more than 
Rs. 1U0 crores, This is beyond the capa-
city of the Centre, We have no resources 
at our disposal 10 continue the subsidy. 
Therefore. the Centre has taken this deci-
sion. 'Ult for Kerala. but for the whole 
country. but I am surprised why the han. 
member, from Kerala .... (lnterrUI"/oru). 

SHIO A. SRFI:'DHARAN : What about 
Ka,hmir '! Kashmir and Kerala are parts 
of India. 

SHRJ ANNASAHTB SHINDE: 'Cho!llh 
ricc is supplied at the economic pooled 
c",t to a II 01 her States, I fall to under-
s",nd why the hon. members from KeraIa 
lire trying to make out II case that the 
Centre i, discriminating only Ilainst 
Kcrala, If r"'llIv the hon. members are 
interested in feeding tbe Kerala (lCC)ple, 
they should not indulge in such ~ false 
propaganda. . .. (llIterruption.f). 

Then Mr. Ka"war l..aJ Gupta raised a 
point that the margin of the Food Corpo-
ration was very high. I would I'CqUCllt 
him to look into thc figures wben the Food 
Corporation was not in the picwre, the 
po,l-hurvest prices alii.! the Dricci ill &!Ie 
Ica" .sea.on. und he will find that the 
margin of the private trade is much hilher 
than tbe margin of the Food Corporation. 
, know, he is interested in private trade 
in the sense that his views are in favour 
or private trade. But I am not prepared 
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to blllllle him for that. He has a richt to 
hold his own view, but] must submit very 
lIumbly that in IacIiaD CODditioDs aDless 
tile pubfu: sector orpaiaatiOll is allowed .• 

SHRl KANWAR LAL GUPTA: I am 
'for both private leCtor and public: sector. 

SHR] ANNASAH]B SHlNDE: _ . .. is 
.alloWed to handle foodgrains, ~ will not 

L713S168 -l060-26-:·-68-GIPF. 

(H.A.H. Di ~  

be in a position to protect tbe i.terests 
'of the people at larse. 

MR. SPEAKER: The House stan4a ad-
journed to meet again at 11 -'.M. on 
Monday the 4th March, 1968. 
]8.00 hrs. 

Th.. Lok Sahlla ,hen adjourned 'ill 
Elev"11 of 'he Clock 011 MOllday. Marcil 4 • 
1968/PI",lg"na 14, 1889 (Saka). 
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